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(b) whether Government propose to
take any steps (o ensure time bound disposal
of all such cases so as to provide the
constitutional benefits to the SC/ST Commu-
pities; and

(c) if so, the details thereof ?

THE MINISTER OF LAW AND
JUSTICE (SHRI BINDESHWARI DUBEY):
(a) Informotion is being collected and will
be laid on the Table of the House.

(b) No, Sir.

(c) Does not arise.

Scientific Society for advanced R & D in
Electronic Sector
*839. SHRI MANIK REDDY :
SHRI MANIKRAO HODLYA
GAVIT :

Will the PRIME MINISTER be pleased
to state :

(a) whether the Department of Electro-
nics proposes to set up a Scientific Society
for advanced R & D 1a th Electronic Sector
of the country, if so, the reasons thereof.

(b) since when it is hikely to be operative:
and

(c) the financial implications envisaged
for this nurpose ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF DEFENCE PRODUC-
TION AND SUPPLIES IN THE MINISTRY
OF DEFENCE (SHRISHIVRAJ V. PATIL) :
(8) and (b). Electronics technology is spread-
ing very fast in all sectors of the economy.
Enough R & D is not being undertaken
in the country for some sectors in view of
their relatively small needs at present,
With recent advances in techaology there
bas been a grear deal o! standardisstion in
clectronic tools and modules and this could
result in cost effective R & D on pooled
basis to meet needs of various sectors in
spite of their diverse and small demands.
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Since organisational structure of a segistered
society has been found to be very condusive
to time-bound result oriented projects
involving high technology, as in the case of
C-DOT, Department of Electropics have
proposed that such activities, being at
present carried out inhouse under the
prograrames of Centre for Advanced Studies
in Electron ¢> (CASE) and System Enginecer-
ing and Coosultancy Organisation SECO),
be grouped together and continued under a
Society. Action is beiog taken to complete
administrative formalities.

(¢) Budget provision in the current
year for activities of SBECO and CASE is
around Rs, 2.7 crores.

Aircralis for patrol by Indian Navy

*849. SHRIH B. PATIL:
SHRI PARASRAM

BHARDWAJ :

Will the Minister of DEFENCE be

pleased to state :

(a) the types of medium and long range
aircrafts required to enable Indian Navy to
patrol the vast coastline and 10 sapitise the
Indian ocean region effectively; and

(b) the steps taken by Government to
meet the nceds of Indian Navy in this
regard ?

THE MINISTER OF DEFENCE (SHRI
K C. PANT): :a) and (b), 1L-38 and TU
142M aircraft are used for medium and
long range maritime reconnaisance and patrol
requirements. The requisite number of suit-
able aircraft required by the Navy are being
acquired in a phased maoner.

Crafts Mela ia Delbi

*84%. DR. G. VUAYA RAMA RAO:
Will the Minister of WELFARE be pleased
10 state :

(a} whether ‘Tamana’, a voluntary
organisation for the disabled and handi-
capped, organised a crafts meola in Delhi,



